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to control crime" on the Railways by 
providia1 escorts on trains, surveillance 
over crimioala. arrestin1 and prosecul· 
ina them in specific cases. Railway 
Protection force is aasistina the Govern-
ment Railway Police in this re1ard. 

Untoadlabllity and l!Dpronment ia 
Sot-io-tc0nomic Conditions of Harijam 

l483. SHRI JAIPAL SINGH 
KASHYAP : Will . tho Minister of 
HOME AFFAIRS be pleased to state: 

(a) wbetber Government have made 
any' critical analysis of the achieve· 
ments made so far in the oradic 1.tion 
or the praclice of uotoucbability and 
improvement in sociotcoaomic coodi· 
tions of Harijans in the Country; aod 

(b) if so, the details thereof st atina 
the names of the States that bavc f ailcd 
in the enforcement of the Protection of 
Civil Rights Act to achieve the desirod 
results and reaction of the Government 
with rcprd thereto ? 

THE MINISTER OF STATE JN 
THE MINISTRY OF HO\tE AFFAIRS 
(SHRI NIHAR RANJAN LASKARl : 
(a) and (b) A copy of the annual 
report on the working of the Protec· 
tion of Civil Rights Act is laid on the 
table of both Houses of the Parliament 
every year. So far~ four such reports 
covering 1977 to 1980 have been 
placed on the Table of the Houae. 
The1e reports lnter-alia cover details or 
various measures. undertaken by tho 
central cl State Oovts. for eradication 
or antoacbability. 

Besides the annual report on the 
workin& or the Provisions of the PCR 
Act, the annual Reports of the Commi-
aioner for Sc & ST also contain a 
critical anal11i1 of the prosresa made 
IO far in the eradication of the practice 
of untoucbability. Copies or the report• 
are laid on the tab1 e of both the HOUtC 
or Parliament. Last report or tbc 
Commiuioocr for SC 4 ST Ctlvcrin1 the 
period• 1979-80 A 1980-11 and tbe 

Secood)Report:or ithe Coaimiuion for 
SC 4 ST for· 1979·80 wore placed on 
the Table of Lok Sabha on· 11.1.12 ~ 
and on the Table or tho RajJa 'Sabha· 
on 13.8.82. · 

Uaiffl'l81iladoa of Eltmntary and 
Adalt EdKatloa In U.P. 

2484. SHRI ZAINUL BASHER : 
SHRI ASPAQ HUSSAIN : 

Will the Minister of PLANNING 
be pleased to atate : 

(al whether it is a fact that U P. 
and Assam arc la11in1 behind other 
Statos in achieving the aoal of uoiver-
salisation or elemcnt•ry edu~t ion and 
adult education by 1990 as set out by. 
the Prime Minislt-r'• new 20-Point 
Prorrammc : 

(b) if so, tbe cau.scs for the atow 
progress or education in u. p. : and 

(c) tbe 1teitt proposed to be taken 
to improve the situation 1 

THE MINISTER OF PLANNING 
(SHRI S. B. CHA VAN) : (a) to (c) 
Altbouah U.P. aad Auam are below 
the All India avcra1c in elcment&rJ 
education enrolment and U.P. ia below 
this averaae in Htoracy rate as well it 
cannot be stated that they aro laaina 
behiO.- with reference to the 1oal1 of 
the 20 Point Proaramme to be achieved 
by J 990 in roapcct of elementary educa-
tion aad adult education. Accordioa to 
the Mid-term. Appraisal of the Sixth 
Five-Year Plan. U.P. and Assam likely 
to achieve the overall enrolment taraeta 
ia elementary cducatioo, ahhouab there 
is slow proareu in u. p. in relpeet or . 

_ airls' education. 

Tbe main causes of 1low pro1rea 
of education in U.P. are IOCio-ecoaomic. 
factors and ioa'.dequate motivation 
amona adult loanaen. . 

Tbe' Siatb . Pive. Year i Plan bu n ... 
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idontitlod in detail several atratcaiea to 
bo adopted by tho States ror apcediaa 
up tho pio1rammos or uoivcrsalitatioo or 
elementary oducatioD aod removal or 
adult illhorac1. Within tbc overall 
COGltraint or rCIOUrCOI, prioritJ is alao 
accorded io makilla allocatiom ror tbe1e 
proarammca. Tho porformance of the 
States io these areas ia kept under 
cooataat review bJ ·the Plannina Commis-
sion and tbc Mio&1tr1 of Education wbo 
bn ve also .u11cst cd several meuurcs 
to States for 1pcedio1 u, uaivcnalitatioa 
or elementary education aod adult 
literacy. 

lalllralioa Prom Ban1ladesla 

24U. SHRI MAOHAVRAO SCIN· 
DIA : Will the Minister oC HOME 
AFFAIRS be pleased to state : 

(a) the number or infiltrators frona 
Baaaladcah apprchrndcd durin1 the first 
aioe months of 1983 : 

(b} the steps taken durio1 the 
period ror prcvcatma the infiltration and 
ror dctectia1 aod dcportio1 the ia61tra-
fors ; ud 

(c) in wlaicb areas aDd Stales tbe 
iafiltratora were detcctod ? 

THE MINISTER OF STATE IN 
THE MINISTRY OP HOME AFFAIRS 
(SHJU NIHAR RANJAN LASKAR) : 
(a) to (c) nae information ia. beina 
collected aod will be la.id on the Table 
of t~e Hoese. 
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